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Title: Regarding the stand taken by the Government with regard to division of States.
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MR. CHAIRMAN: Please do not interrupt him. This will not go on record.
(Interruptions) €/ *
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MR. CHAIRMAN: Hon. Member, you have made your point. Please sit down.
...(Interruptions)
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MR. CHAIRMAN: You cannot interrupt like this.
...(Interruptions)

MR. CHAIRMAN: This is not going on record.

(Interruptions) € *

MR. CHAIRMAN : Shri Shailendra Kumar, please address the Chair. You have made your point very well. Now, please take your
seat.
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MR. CHAIRMAN: That is not the point on which you have given the notice. Please take your seat.
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MR. CHAIRMAN: This will not go on record. Shri Shailendra Kumar, what you are speaking will not go on record.
(Interruptions) 3€; *

MR. CHAIRMAN: Shri Shailendra Kumar, what you are speaking has not been mentioned in the notice, so that will not be on
record.

...(Interruptions)
MR. CHAIRMAN: Please take your seats. You are not allowed.
...(Interruptions)

SHRIMATI JAYAPRADA : Sir, I want to associate with what the hon. Member said.



MR. CHAIRMAN: Please take your seat.
...(Interruptions)
SHRIMATI JAYAPRADA : Sir, I just want to associate with what the hon. Member said.

MR. CHAIRMAN: You can send your hame to the Table. Shrimati Jayaprada is permitted to associate with what the hon.
Member said.



